To Authorize Un-authorized Colonies

300. Shri Shishpal Singh Keharwala, M.L.A.: Will the Urban Local Bodies Minister
be pleased to state the number of the unauthorized colonies regularized by the
Government during the year 2020 in the State togetherwith whether there is
any proposal under consideration of the Government to regularize Jagbir Singh

Colony, Khushi Ram Colony, Hisar colony and Master Colony of Kalanwali?

Sh. Anil Vij, URBAN LOCAL BODIES MINISTER

Sir, the Government in the Urban Local Bodies Department do not regularize the
unauthorized colonies but declare unauthorized colonies as Civic Amenities and
Infrastructure Deficient Area under the Haryana Management of Civic Amenities
and Infrastructure Deficient Municipal Areas (Special Provisions) Act, 2016. In the
year 2020, Government in Urban Local Bodies Department declared two colonies
of Municipal Corporation, Faridabad as Civic Amenities and Infrastructure Deficient
Areas vide notification dated 17.01.2020. Further at present, there is no proposal
under consideration of the Government to regularize the Jagbir Singh Colony,

Khushi Ram Colony, Hisar colony and Master Colony in Kalanwali.
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